g{g& Advt. No. 09/2017 dated: &Mune, 2017

. & = F. No.A.12014/2/2017-Estt.
Sﬂﬁ\? National Human Rights Commission
Manav Adhikar Bhawan,
AL Block-‘C’', GPO Complex New Delhi —110 023

Applications are invited from suitable candidates fulfilling the eligibility conditions for
appointment to the post of Research Officer as mentioned below, in the National Human Rights

Commission on transfer on deputation on foreign service/re-employment/short-term contract
basis.

2, The Commission is a Statutory Autonomous Body and is an eligible office for allotment
of Govt. accommodation.
Research Division:

S. | Name of the post/Pay Band Maode of induction Vacancy
Ne.
1 Research Officer On deputation basis temporarily for an initial | 2
PB-3 Rs. 15,600-39,100/- + GP Rs. 5400/- | period of one vyear or {ill nofification of
Recruitment Rules, whichever is earlier.

Note: Those who have applied earlier need not apply again
A) Basic Eligibility conditions:-
Officers under the Central Govt./State Govt/Autonomous Bodies/Universities/Research
Institutions holding:
(i) Analogous posts on regular hasis; or
(ii) Posts with 5 years regular service in PB-2 + Grade Pay 4600/- ; and
Possessing following educational qualifications and experience:
Educational Qualifications
Essential:
Masters Degree in Political Science/ SociologyiSocial Work/Economics/ Human
Rights! Psychology/Population Studies or Criminology from a recognized
University.
Desirable:- M.Phil
Experience 3 years research experience in any of the social science.
(B) Other terms_and_conditions For deputation/re-employment/shot-
term contract posts:-

(i) The deputation will be governed by the terms and conditions contained
in the Department of Personnel and Training’s O.M. No.6/8/2009-
Estt.(Pay.Il), dated 17.6.2010 as amended from time to time.

(i) The applications of eligible candidates who are desirous of being
considered for appointment to the posts meant for deputation and can
be spared immediately, may please be forwarded to this Commission
fatest by 7" July, 2017 alongwith attested photocopies of ACRs for
the last 05 years and vigilance/disciplinary clearance. The applications
should clearly indicate the service particulars, experience and
educational qualifications etc. in the prescribed form as at Annexure-
I. Applications received directly or without ACRs will NOT be
entertained. The forwarding authority may also certify the information
furnished in the bio-data.

(iii) The maximum age limit for appointment on deputation basis
shall be 56 years.

vl



-

: @ How to apply:-
The candidates fulfilling the eligibility conditions may apply in the prescribed

format as per Annexure-I and send the same by post to the Under
Secretary (Estt), National Human Rights Commission, Manav Adhikar
Bhawan, Block-C, GPO Complex, INA, New Delhi-110 023, along with
copies of relevant supporting self attested documents like proof of age,
qualification, category certificate, disability certificate etc.

3. The applications without supporting documents, photograph, unsigned and
incomplete applications, in any manner, shall be summarily rejected. Advance copy of
the applications shall not be considered. Applications not received through proper
channel shall not be considered.

4. Last date for receipt of applications will be 7 July, 2017.
Applications received beyond due date will not be considered.

r./Sanjay Dubey)

Tele: 011-24663466



P;PPI:LCATION FORM FOR APPOINTMENT ON DEPUTATION POST

Advt. No. §./2013/Estt

Photo

1. Nameand Address
{in Block Letters)

2. Date of Birth {in Christian era)

3. i). Date of entry in service

fi). Date of retirement under Central/State
Government Rules .

4. FEducational Qualifications

5. Whether Educational and other gualificatiorts
reguired far the post are satisfied. {Ifany -«
qualification has been treated as equivalent
to the one prescribed in the Rules, state the
autherity for the same). :

Qualification /Experience required as mention
in the advertisementfvacancy circular

Qualificatians/experience possessed by the officer

Essential Essential

A} Quallficaton A} Qualification

B} Experience B} Experience -
Desirahle Desirable

C} Qualification C) Qualification

D} Experience D) Experience

51 Note: This Column needs to be amplified to indicate Essential and Desirable Qualifications as
mentioned in the RRs by the Administrative Ministry/Department/Office at the time of issue of

Circular and issue of Advertisement in the Employment News.
5.2 Inthe case of degree and Post Graduate Qualifications Elective/main subjects and subsidiary subjects

may be indicated by the candidate.,

6. Please state clearly whether in the light of
entries made by yau above, you meet the
reguisite Essential Qualifications and work
experience of the post. :

6.1 Note: Borrowing Departments are to provide their specific comments/views confirming the relevant
Essential Qualification/Wark experlence possessed by the Candidate (as Indicated in the Bio-data) with

reference to the post applied.




»

7. Detaiis of Employment, in chronologital order. Enclose a separate sheet tuly authenticated by your

signature, i the space balow Is insufflzlent.

Office/institution | Post heldan - | From To *Pay Band and Grads | Nature of
. regular basls Pay/Pay Scale of the | Duties fin
post held on regular | detall)
basis highlighting
experience
' required  for
- the post
applied for

*Impartant: Pay-band and Grade Pay grantad under 'ACP/MACP are personal to the officer and

therefore, should not ke mentioned .

Only Pay Band and Grade Pay/ Pay scale of the post held an

regufar basis,to be mentloned. Detalls of ACP/MACP with present Pay Band and Gratle Pay w where such
benefits have been drawn by the Candidate, may be indicated as below;

Offi ce/JnstrtL_:tIun

Pay, Pay Band, and Grade Pay
drawn under ACP / MACP Scheme

Erom To

R

8.Nature of present employment Le. Ad-
hoc or Temporary ‘or Quasi-Permanent

or Permanent

B.in case the present employment s
held on deputationfcontract basis,

please state-

#) The date of inftial

]
b) Period of apppintment

¢} Name of the parent

d] Name of the

'| appaintment on deputation/contract office/organization ta |'pust and Pay of
. which the applicant | the pest held in
i, | belongs. substantive
. capacity fn the ;
parent
! arganisation

8.1 Note: In case of Officers lready on deputation, the applications of such officers
should be forwarded by the‘parent radre/ Department aleng with Cadre Clearance,

Vigltance Clearance and Intbgrity certificate.

5.2 Nete: Information undes Column 9{c] & (d) above must be given in all cases
where 2 persan I5| hold!ng a post an deputation outside the cadre/ nrganizanun but

still maintaining a lien in his parem cadre/ organisation




a‘--‘_'y ' -5"-
] -;': . L . N a
..+ |%. if any post held on Deputatian In the

., past by the applicamt, date of return
- from the last deputation and other
details.

XLAdeditionaf detalls about present
employment;

Please state whether working under
{indicate the name of your employer
.| against the refevant column) -

a8} Central Government

b} State Government

¢) Autonomeus Organization

d} Government Undertaking

e} Universities

f} Others
12, Please state whether you are
working in the same Department and
are in the feeder grade or feeder to
feeder prade.
13. Are you In Revised Scale of Pay? If
yes, give the date from which the
revision took place and also Indicate the
pre-revised scale L
14Total emoluments per month now drawn .

Basls Pay In the PB , Grade Pay Total Emoluments

15. In case the applicant belongs to an Organisation which is not fellowing the Central Government
Pay-scales, the latest salary slip issued by the Organtsaticn showing the following details may be

endosed,
Basic Pay with Scale of Dearness Payfinterlm Total Emoluments
; | Payand rate of rellef Jother Allowances
: | lncrement etc,, {with break-up #

detajls)

16.A Additional Information, if any, relevant 1o the
post you appiled for in support of your suftabiiity for
v’ the post. -
(This among other things may provide Information with .
regard to (i} additional scademic qualifications (Ii)




7
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...6'__

rn{nssmnal training and (i) work experien::e over and
above otescribed In _ the Vacancy
Circular/Advertisement)

{Noter Epclose 3 separate sheet, If the  space Is
Insufficient}

15.8 Achlevements;

The candidotes are requested to indicate [nformation
with regard to;

(i Research publications and raports and special
projects

{1} Awards/Scholzrships/Official Appreciatian

(iif) Affiliation with the professional
bodles/institutions/societies and;

{iv) Patents registered in own name or achieved for the

organization
(v} Any research/ innovative measure. Involving official

"recognltion vi) any other information.

{Note: Endose 2 separate sheet If the space Is
[nsutficfent)

17.  Please state whether you are applying for
deputation (ISTC)/Absorption/Re-employment Basis#
[Officers under Central/State Governments are only
eligile far ~Absorption”. Candidates of naon-
Governmant Drganizations are eligible only for Shosnt
Term Cantract) o

# (The cption of ‘5TC / ‘Absorpﬁun'j’ne-emplowncm’-

are available only if the vacancy "circufar spechaily
mentioned racruftment by “STCY 'or “Absarption” or

“Re-employment”}. -

18, Whether belongs to S5C/5T

| have carefully gone thra ugh the vacancy circularfadvertisement and | am well aware that the
infarmatian furnished in the Curriculum Vitae duly supported by the documents In respect of Essentlal
Qualification/ Work Experience submitted by me will also be assessed by the Selection Committee at the
time of sejection for the post. The infnm:atian! detalis provided by me are correct and true to the best
of my krowiedge and no material fact having 3 bearing on my selection has been suppressedf withheld,

Date

{signature of the candidate)

Address




¥

Certification by the Employer/ Cadre Contralling Authority

The infarmatlon/ detalls provided in the at"m\.:e application by the applicant are true spnd _

experience mentioned In the vacancy Cireular. )f selected, hefshe will be relioved Irmnediatgly.
2. Also cantified that; '

i) There is no vigitance or disciplinary case pending/ contemplated agalnst Shri/Smt,

U) °  His/ Her integrity Is certified,

i} His/ Her CR Dossier in originalis enclosed/photocoples af the ACRs far the last § years duly
altested by an oHicer of the cank pf Under Secretary of the Gowt, of India ar above are enclased..

v No major/ minor penalty has been imposed an him/ her during the last 10 years Or A listaf

major{ minar penatties imposed an him/ her during the fast 10 years Is enclosed. (a5 the case may he)

correct as per the facts avallable on “records. Hefshe possesses edvcational guallfications and

‘ Countersigned

" (Employer/ Cadre Controlling Ruthorlty with Sal)

ta




